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MR. DEPUTY CHAIRMAN: Okay; okay. ...(Interruptions)... Special Mentions.
...(Interruptions)... Special Mentions. ...(Interruptions)... Now, Shri Mansukh Lal
Mandaviya. ...(Interruptions)... Special Mentions. ...(Interruptions)... Shri Mandaviya.
...(Interruptions)... Mr. Mandaviya, please lay on the table. ... (Interruptions)... Lay on the
Table. ... (Interruptions)... Lay on the Table. Okay, laid. ... (Interruptions)...

SPECIAL MENTIONS

Demand for live telecast of the proceedings of the Supreme Court
and High Courts in the country
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MR. DEPUTY CHAIRMAN: Shri Husain Dalwai. ... (Interruptions)... Shri Husain
Dalwai. ...(Interruptions)... Mr. Dalwai, you are here. ...(Interruptions)... If you do not
lay, then, your chance will be gone. ... (Interruptions)... | am calling your Special Mention.
...(Interruptions)... If you are not making your Special Mention, then, your chance will
be gone. ... (Interruptions)... Dr. V. Maitreyan. ... (Interruptions)... Please lay on the Table.
... (Interruptions)...

Demand to restore the centrally sponsored scheme to release funds for

modernization of police forces in Tamil Nadu

DR. V. MAITREYAN (Tamil Nadu): Mr. Deputy Chairman, Sir, the Tamil Nadu
Police is one of the most professional and efficient Police Forces in the country. Because
of the constant vigil maintained by the Police Force, the State has a stellar record in
maintaining law and order and in effectively combating threats to internal security. The
previous UPA Government had approved an estimated allocation 0f¥12,379.30 crores for



